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COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M
1. FAO(OS) 573/2009 MRS. NEELAM CHOPRA TANMAYA MEHTA

VS. PANNA LAL PRAKASH GAUTAM

2. W.P.(C) 5146/2013 JINDAL STAINLESS LIMITED SOLI SORABJEE
   CM APPL.11569/2013 VS. INDIA GOVERNMENT MINT RAJIV NAYYAR
   CM APPL.11570/2013 GOPAL JAIN

ABHIMANYU BHANDARI
SAMANVYA D. DWIVEDI
SHAUNAK KASHYAP
LAXMI CHAUHAN
VIKAS GOEL
NEHA GOEL
KUNAL DUTTA

COURT NO. 5 
(DIVISION BENCH-5)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 10.30 A.M
1. W.P.(C) 3353/2010 DELHI JUDICIAL SERVICE ASSOCIATION RAKESH TIKU

THR. ITS PRESIDENT VINOD KUMAR VIVEK OJHA
DHJS & ANR. VIRAJ R. DATAR
VS. HIGH COURT OF DELHI THROUGH
ITS REGISTRAR GENERAL & ORS

2. ITA 24/2013 COMMISSIONER OF INCOME TAX XIII SURUCHI AGGARWAL
VS. NARESH KUMAR

3. ITA 218/2013 COMMISSIONER OF INCOME TAX DELHI VI SURUCHI AGGARWAL
VS. TALBROS (P) LTD. DR. RAKESH GUPTA

4. ITA 647/2012 CIT V SANJEEV RAJPAL
VS. NASA FINELEASE P. LTD. NAGESHWAR RAO

SANDEEP S. KARHAIL
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COURT NO. 6    
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

1. CRL.A 289/2013 NITIN VERMA SUMEET VERMA
VS. STATE RITU GAUBA

2. DEATH SENTENCE REF. 4/2012 STATE RITU GAUBA
VS. NITIN VERMA SUMEET VERMA

COURT NO. 26        
HON'BLE MR. JUSTICE V.K. SHALI

AT 2.15 P.M
1. RSA 70/2007 SULOCHANA DEVI THRU. LRS. RAJENDER AGGARWAL

VS. DDA & ANR. S.D. SALWAN

COURT NO. 36 
HON'BLE MR. JUSTICE G.P.MITTAL

AT 2.15 P.M
1. MAC.APP. 138/2011 NEW INDIA ASSURANCE CO. LTD K.L. NANDWANI

VS. HARPAL SINGH & ORS VAIDANT CHADHA
NAVNEET GOYAL

2. MAC.APP. 143/2011 NEW INDIA ASSURANCE CO. LTD K.L. NANDWANI
VS. SATTO & ORS VAIDANT CHADHA

NAVNEET GOYAL

3. MAC. APP. 744/2011 SATTO & ORS NAVNEET GOYAL
VS.NEW INDIA ASSURANCE CO. LTD K.L. NANDWANI

VAIDANT CHADHA
4. MAC. APP. 30/2012 HARPAL SINGH & ORS NAVNEET GOYAL

VS.NEW INDIA ASSURANCE CO. LTD K.L. NANDWANI
VAIDANT CHADHA

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 750/2011 SAGAR ANITA ABRAHAM
   CRL.M.B 1033/2011 VS. THE STATE (NCT OF DELHI) M.N. DUDEJA

2. CRL.A 542/2012 RAJ KUMAR @ BABLOO CHETAN LOKUR
VS. STATE M.N. DUDEJA
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